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Foreign banks operating In India 

Total priority sector advances: 32% of net bank credit 

Advances to SSI : 10% of net bank credit 

Export credit: 12% of net bank credit 

Anti dumping Duty on Import 

515. SHRI INDRAJIT GUPTA: Will the Minister 01 
COMMERCE be pleased to state: 

(a) whether the steel manufacturers in the country 
including Steel Authority of India have complained that the 
import of cheeper hot rolled coils from South Korea. South 
Africa and Turkey haye cut into their market shares jocally 
and in the export market and have demanded an artl-
dumping duty on import from these countries, and 

(b) if so, the reaction of the Government thereto') 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) Yes, Sir. A petition was 
received by the Designated Authority lor Imposition 01 anti-
dumping duties on import 01 HR Coils from South Korea. 
South Alrica and Turkey. 

(b) Since the petition was not properly documented, 
the petitioners were .. ked to furnish full details The case 
was aubaequently closed as no reeponae waa receiyed 
Irom the petitioner industry. 

Mln ... al baed Induatrlu 

516 SHRI DADA BABURAO PARANJPE : Will the 
Minister of INDUSTRY be pleued to atate: 

(a) whether the Government are aware of a pilot 
project acheme formulated to establieh Mineral Baa.d 
Industrial unit. in the rural are .. of Madhya Pradeatl: and 

(b) lIao, the progr ... made inthi8 r.gard.ofarandthe 
reaction 01 the Union GoYernmenttheret07 

THE MINISTER OF INDUSTRY ( SHPtI SIKANDER 
BAKHT) : (a) No luch ech.me 1'1 .. be.n brought to the 
notice of Miniatry of Industry by the Gov.mment of Madhya 
Pradesh. 

(b) Does not arise. 

Setting up of Spinning Milia 

517 SHRI SADASHIVRAO DAOOBA MANDLIK: 
SHRI A. VENKA TESH NAIK: 
SHRI ASHOK NAMDEO RAO MOHOL: 
SHRI MADHAV RAO PATIL: 

Wiilthe Minister of TEXTILES b. ple .. ed to atate: 

(a) whether during the end 01 Eighth Pian the 
Government have to set up about 40 epinning mills in 
different Statu; 

(b) if so, the detaUs thereof, State·wlse; 

(c) whether all the propOied apinnlng mUla haye be.n 
set up in all the States. 

(d) II ao, the detaila thereof, State·wiae and if not, 
whether the Government propo .. to aet up auch mHIa in 
ttle remaining State. during Ninth Plan; 

(e) if ao, the detaillth.reof; and 

(f) the existing pattern for providlngfinancial ual8tance 
to co-operative aplnning mHla7 

THE MINISTER OF TEXTILES (SHRI KASHIRAM 
RANA) : (a) No, Sir. 

(b) to (.) Do not aria •. 

(f) Netlonal Cooperetlv. Development Ccwpor .. 1on 
(NCOC) provldel loan .. lItenc. to Stilt. Govemment. 
for contribution to the ahara capital In the coopandlv. 
.pinning milia, particularly In the grower. and handloom 
w.avlr. miRa. A Itat.rnan! Indicating pattem of NCOC'. 
a .. ~anc. it attached. 
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Pattern of AN.tance 

Handloom W.avera Coop. 
Spinning Milia 

Dev.lop.d Statu N.w MilIa Expanaion Modeml-
_Ion 

1 2 3 
EqWty 
(i) Membera Contribution as share capital 5.00 5.00 
(ii) State Govt', ,hare capital 

(a) Own r .. curce. 22.50 17.50 10.00 

Growera Coop. Spng. 
Milia 

New Milia Expansion 

5 8 

10.00 10.00 

20,00 16,00 

Modaml-
.Iltlon 

7 

5.00 

7.50 
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